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Re: Alleged Levelling of Corruption charges by Two Union Cabinet Ministers against each other.

Title: Regarding alleged levelling of corruption charges by two Union Cabinet Ministers against each other.
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...(Interruptions)

PROF. VIJAY KUMAR MALHOTRA : There is no question of giving notice. | have raised it previously also.
...(Interruptions) It is a matter of privilege and the Prime Minister has to reply. ...(Interruptions)

MR. SPEAKER: Do you want the Prime Minister to make a statement?

PROF. VIJAY KUMAR MALHOTRA: Yes.

MR. SPEAKER: Let the Government respond. | have nothing to do.
...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM
NABI AZAD): The Ministers concerned want to clear their positions. ...(Inferruptions)

PROF. VIJAY KUMAR MALHOTRA : It should not be Shri Ram Vilas Paswan; the Prime Minister should reply.
...(Interruptions)

MR. SPEAKER: Here is the Minister. Let us hear the Minister.
...(Interruptions)
SHRI GHULAM NABI AZAD: Both the Ministers want to say something. ...(Interruptions)
MR. SPEAKER: Have you got anything to say? You hear him. What is this?
...(Interruptions)
MR. SPEAKER: Only Shri Ram Vilas Paswan"s statement will be recorded.
(Interruptions) *
MR. SPEAKER: Let us hear him. A Minister wants to speak. You have mentioned his name. He wants to speak.
...(Interruptions)
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MR. SPEAKER: You have mentioned his name in the House. You have taken his name in the House. He wants to
reply. He is present here.

...(Interruptions)

MR. SPEAKER: Let us hear the Minister if he has anything to say.



...(Interruptions)
MR. SPEAKER: It is very unfortunate.
...(Interruptions)
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MR. SPEAKER : You take your seat.
...(Interruptions)

MR. SPEAKER: You take the name of the Minister. He is willing to speak. And if you will not hear him, this is
strange.

...(Interruptions)
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MR. SPEAKER: Nothing will go on record.

(Interruptions)

MR. SPEAKER: Hon. Members, | earnestly appeal all of you, please do not bring down the name of Parliament.
What are we doing here?

...(Interruptions)

MR. SPEAKER: Is it the way you want to maintain the decency and decorum in this House? All of you are shouting
together.

...(Interruptions)
MR. SPEAKER: | have allowed you to speak.

...(Interruptions)
MR. SPEAKER: You have taken the name of a Minister in the House.

...(Interruptions)

MR. SPEAKER: Please sit down. | am on my legs, and nobody is listening to me. There is no respect for the Chair
in this House. You have only given lip service. Your assurances are only lip service. This is very strange.

...(Interruptions)

PROF. VIJAY KUMAR MALHOTRA : Sir, | am only requesting the hon. Prime Minister to come to the House, and
reply on this issue. ...(Interruptions)

MR. SPEAKER: | cannot dictate the hon. Prime Minister to come to the House. You keep on repeating it.
...(Interruptions)

MR. SPEAKER: Nothing else will be recorded.
(Interruptions) *

MR. SPEAKER: Nothing is being recorded. Why are you shouting? Please do not shout. | would not permit this.
...(Interruptions)

MR. SPEAKER: The situation is becoming intolerable. Please sit down.

...(Interruptions)
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MR. SPEAKER: How can | compel the hon. Prime Minister? It is entirely for them to call the hon. Prime Minister.
...(Interruptions)

MR. SPEAKER: You have taken the name of a Minister, and made allegations against him. The concerned Minister
wants to reply, and you are not giving him the opportunity. What is all this going on in the House? | would not allow
this.

...(Interruptions)
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MR. SPEAKER: Only the statement made by Shri Ram Vilas Paswan should be recorded.
(Interruptions) *
* Not Recorded
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MR. SPEAKER: The House stands adjourned to meet again at 12.45 p.m.
12.17 hrs.
The Lok Sabha then adjourned till forty-five minutes

past Twelve of the Clock.



